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77. SARI BALDEV  SINGH JAS-
OTIA : Will the Minster .of ENERGY
be pleased to state:

a) whet! er machinery worth crores of
ru() h1s remained ically idle at
Hydro Electric ject for the las

1 or 2 yuarsiif so, the reascn: therefor;

b) whep'nr inspite of great increase in
thg c)gt,al?llj’shmt within last two years the
project has not made by substantial pro-
gress thus resulting in delay in the commis-
sioning of the project of a national impor-
tance; )

(c) whether first phase of the project
making the diversion of the river was sche-
duled to be completed in October 1976 and
has not been completed so far; and

(b) whether the quantum of work re-
quired to be completed on rock filling dam
before effecting their diversion of the river
is far short of the target?

THE MINISTER OF ENERGY
{SHRI P. RAMACHANDEAN) :
{a) The Salal Project which is major
hydro-electric scheme requires the gg—
vigion of considerable infrastructural faci-
lities which is now in an advanced stage of
<completion. The equipment which is

tly available on the Salal Projectis
belog utilised on excavation of core foun-
dations and abutments, development of
barrow area, placement of advancement
6ll etc. Overhauling of most of the old
equipment is also in hand.

(b) to (d). During the last two years,
there has been an increase in the regular
staff for the Project and steps are being
taken to further strengthen the organisa-
tional set-up at the Project site 50 as to
accelerate the progm of works, Prepara-
tory work on a wide front such as the esta-
blishment of workshop and store facilities,
procurement of equipment and spares and
award of contracts for major works have
since made considerable progress. The
work charged staff presently engaged on the
Project is not enough io take up the
operation and repair of the available
equipment and efforts are, therefore, being
made to augment the strength of the work-
<harged staff.

The progress made in regard w the di-
wversion of the river has bezn affected,
amo-g other fictors, by the increase in
work of the foundation treatment of the

Conceee Dam and increase in ity of
concrete in prbmamo?m.
The construction organisation is being

geared to expedite the completion of the
diversion tunnel and other works for the
diversion of the river to take place.

Investigation into the Funds of Con-
grese Party

478. SHRI C.K. JAFFER SHARIEF:
SHRI G. Y. KRISHNAN:

Will the Minister of HOME AFFAIRS
be pleased to state:

(2) whether it is a fact that Government
have launched investigation into the funds
of Congress Party; and

(b) whether it is also a fact that during
last 30 years there has been no investigation
into the funds of any political party?

THE MINISTER OF HOME
AFFAIRS (SHRI CHARAN SINGH) :
(a) No inquiry or investigation into any
allegation relating to the funds of the Con-
gress Party as such has been instituted by
the Central Government. Case RC. 8/77/
FS. I registered by the CBI against Sarva-
shri R. K. Dhawan, K. L. Dhawan, P. C.
Sethi etc. relates to alleged abuse of office
by certain public servants in securing con-
tributions to the funds of the
Party from companies, firms and business-
men and subseq misconduct of some
of these public servants in utilising the funds
so callected for the purpese of their own
benami Case R.C. 5/79/F.8.1
registered by the CBI against Sarvashri
P. C. Sethi, D. P. Chattopadhyaya, K. D.
Malaviya etc. relates to alleged abuse
of office by certain gubhc servants in collect-
ing contributions from companies in the
guise of taking advertisements in souvenirs.

{b) Yes, Sir.
Anand Marg Threat of Political
Assassinations

479- SHRI PRASANBHAI MEHTA :
SHRI M. KALYANASUNDARAM:
SHRI MADHAVRAO SCINDIA:

Will the Minister of HOME AFFAIRS
be pleased to state:

(a) whether he has ordered tightening up
of security measures in view of the threat
of political assassination held out by the
British branch of the Anand Marg;

(b) the incidents that have taken place
as a result of the Anand Marg threat in
India and abroad;

(€) whether any directive has  been
imued to the State Governments in this
mdanﬂwhethﬂmyhelpisbdngpm-
i the Umion Government to the
State ents in this connection;





